House Committee on Municipal Corporations in Delhi

Terms of Reference of the Committee:

1.

To inquire into the allegations of rampant corruption and irregularities in

the Municipal Corporations of Delhi;

. To study the existing set up of the Municipal Corporations in Delhi and to

recommend measures to improve its functioning in all spheres including
administration, sanitation, primary health and education, service-delivery

system, revenue generation, financial sustainability etc.;

. To study and recommend about the suitability of continuing with the

present set up of three Municipal Corporations;

To receive and enquire into complaints and representations from various
stakeholders and general public on issues pertaining to the Municipal
Corporations and recommend corrective measures, and

To take up any other matter that is incidental or consequential to the issue
under examination,;

That the Committee is free to decide its own procedure to fulfil the mandate
given to it by the House;

That the Committee is free to enlarge the scope of the investigation, if
needed, subject to approval of Hon’ble Speaker;

That the committee shall exercise all powers and immunities available to the
existing Committees of the Legislative Assembly; and

That the Committee shall submit its report to Hon’ble Speaker before the

commencement of the sixth Session of the sixth Legislative Assembly”
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